ACCESSION LIST

(February, 2022 - December, 2022)

NATIONAL HUMAN RIGHTS
COMMISSION
Documentation Centre (E-Library)



A list of Books added to the Library during February to December 2022 is
placed below for kind perusal.

Sl. No | Author Title Year
1. Sharma, Jyotirmaya Elusive Non-Violence: The making and unmaking of | 2021
Gandhi's Religion of Ahimsa
Acc.N0.18658, Chennai: Westland Pub. 92:321 SHA P21
(B104-B110)
2. Ghose, Sagarika Atal Bihari Vajpayee: India's most loved Prime Minister 2021
Acc.N0.18660, New Delhi: Juggernout , 92(ATA) GHO
P21(B104-B110)
3. Bajpai, Kanti India Versus China: Why they are not friends Acc.No.18661 | 2021
New Delh: Juggernaut Books, 327 BAJ P21 (D125)
4, Sadhguru Karma: A Yogi's Guide to Crafting Your Destiny 2021
Acc.N0.18662, Haryana: Penguin Random House India Pvt
Ltd, 294.527 SAD P21 (D89-D91)
5. Osborne, Arthur Teaching of Ramana Maharshi 2014
Acc.No.18663, London: Rider 92:321 OSB P14 (B104-B110)
6. Nilekani, Nandan & Art of Bitfulness: Keeping Calm in the digital World 2022
Bhojwani, Tanuj Acc.No18664, Haryana: Penguin Random House India Pvt.
Ltd 159.928.23 NIL P22 (D81-D82)
7. Sharma, ML Right to Information & Jurisprudence 2022
Acc.No.18665-18669, New Delhi: Vitasta 342.732:340.114
SHA P22 (C81-C82)
8. Dewans Parvez Jammu: Jammu, Kashmir, Ladakh travel, trekking, culture, | 2019
history, wildlife, almost everything
Acc.No.18670 to 18672, New Delhi: Manas Publication
954.61 DEW P19 (B114-B120)
9. PRASAD, BIMAL & Dream of Revolution: A biography of Jayaprakash Narayan 2021
Prasad, Sujata Acc.N0.18673, Haryana: Penguin Random House India Pvt.
Ltd 92:331(JAY) PRA P21 (B104-B110)
10. | Challa, Krishnaveer English Skills for Lawyers 2021
Abhishek Acc.No.18674 to 18676, Haryana: Lexis Nexis (038)34(54)
CHA P21 (D19-D21)
11. | WILLIAMS, Glanville | Glanville Williams: Learning the Law 2019
Acc.No.18677 to 18681 London: Sweet & Maxwell 34 WIL
P19 (D22-D26)
12. | World Bank Group World Development Report 2021: Data for Better Lives 2021
Acc.N0.18682 to 18688, Washington: World Bank Group
330.19 WOR P21 (D126-D132)
13. | Macmillan Statesman’s Yearbook 2022: The Politics, Cultures and | 2022
Economies of the World
Acc.No.18689, USA: Palgrave Macmillan 030 MAC P22
(D70-D73)
14. (DIB Indian Administrative Service Civil List with Directory 2020 2020
Acc.No.18690 ,New Delhi: Delhi Information Bureau 351.74
IND P20 (C43-C48)
15. | Rukmini, S Whole Numbers and Half Truths: What Data Can and | 2021
Cannot Tell Us About Modern India
Acc.No.18691. Chennai: Westland 8-31:954 RUK P21
(B96-B98)
16. | Singh, Prakash Struggle for Police Reforms in India: Ruler's Police to | 2022

People's Police




Acc.No. 18692; New Delhi: Rupa Publications 351.74(54)
SIN P22 (C43-C48)

17.

Gopal, Madabhushi
Madan

Rainbow Years: Conflict to Contentment
Acc.N0.18693, Gurugram: Garuda Prakashan 8-31 GOP P22
(B96-B98)

2022

18.

Rana, Danesh

As Far As the Saffron Fields: the Pulwama Conspiracy
Acc.No.18694 Haryana: HarperCollins Pub 954.61 RAN P22
(B114-B120)

2022

19.

Rana, Danesh

Red Maize
Acc.No.18695 Noida: Harper Collins India Pub 954.61 RAN
P15 (B114-B120)

2015

20.

Naroola, R K &
Mukeriji, Udayan

Law of Bail 2" edn.
Acc.No.18696, Haryana: OAKBRIDGE PUBLISHING PVT LTD
343.126 NAR P22 (C100-C101)

2022

21.

&, Tieioifer

SHRT e 3 oy
Acc.No.18697,New Delhi: Rajkamal Pakashan 8-31 SHR P16

(B45-B49)

2016

22,

&, ietroifer

foRifga

Acc.No.18698 New Delhi: Rajkamal Pakashan 8-31 SHR P15
B45-B49

2015

23.

&, Tieioifer

ECINIISU
Acc.No.18699 new Delhi: Rajkamal Pakashan 8-31 SHR P14
(B45-B49)

2014

24.

&, Tieioifer

TeT gt /A &
Acc. No. 18700, Delhi: Rajkamal Publication 8-32 SHR P22
B50-B56

2022

25.

&, Tierioifer

T (SUAN)
Acc.No.18701,New Delhi: Rajkamal Pakashan 8-31 SHR P22
(B45-B49)

2022

26.

&, Tierioifer

-
Acc.No.18702-03, Delhi: Rajkamal Publication 8-31 SHR P22
(B45-B49)

2022

27.

Tigd, fadiu & Treg,
frar

TR Heddh
Acc.No.18704-05, New Delhi: Rajkamal Publication 342.727
MAN P21 (B35)

2021

28.

Dubey, Priyanka

No Nation for Women: Reportage on Rape from India, the
World’s Largest democracy

Acc.N0.18706, New Delhi: SIMON & Schuster 396 DUB P18
(B63-B74)

2018

29.

Khera, R C

Delhi Land & Revenue Code: An Exhaustive Commentary on
Land and Revenue Laws as Applicable to Delhi
Acc.No.18707, Delhi: Allied Book Company 333.013.6 KHE
P22 (D10)

2022

30.

Amici Marco &
Cepiku Denita

Performance Management in International Organizations
Acc.No.18708, Switzerland: Palgrave Macmillan, 2020
006.032 AMI P20 (D67-D69)

2020

31.

Vohra, B L

An Unlikely Police Chief: From and to Jaisalmer House
Acc.No.18709, New Delhi: KONARK PUB (P) LTD.,2022
92(VOH) VOH P22 B104-B110

2022




32. | HAZARIKA, SANJOY Hope Behind Bars: Notes from Indian Prisons | 2022
& Acc.No0.18710, New Delhi: Macmillan 343.811 HAZ P22
Dhanuka, Madhurima | (C122-C125)

33. | Sudarshan V Tuticorin: Adventures in Tamil Nadu’s Crime Capital | 2022

Acc.No.18711, New Delhi: Juggernaut Books 8-32:343 SUD
P22 B99-B100

34. | Swamy, Human Rights and Terrorism in India 2021
Subramanian Acc.No.18712, New Delhi: Har-Anand Pub Pvt. Ltd

342.7(100):323.28 SWA P21 S(A37-A43)

35. | Barowalia, J N (Dr) & | Commentary on the Consumer Protection Act 7% edn. | 2022
Acc.No.18713, Haryana: Lexis Nexis 330.123 BAR P22

Barowalia, Abhishek | D126-D132

36. | Ramakrishna, PV Treatise on Anti-Corruption Laws in India 7" edn. (2 Vol.) | 2023
Acc.No.18714-15, Hyderabad: S Gogia & Company 343.352
RAM P23 C112-C113

37. | Gautam, A K (Dr) Anti-Corruption: Law, Practice and Procedure | 2022
Acc.N0.18716, New Delhi: Mohan Law House 343.352 GAU
P22 C112-C113

38. | Barowalia, J N (Dr) & | Cyber Law and Cyber Crimes Acc.No.18717 Delhi: Vinod | 2022
Jain Aarushi (Dr) Publications (P) Ltd 681.14 BAR P22 B93

39. | Barowalia, J N (Dr) & | Commentary on the Information Technology Act: Along | 2023
Barowalia, Abhishek | with Rules, Regulations, Orders, Guidelines, Notifications.....

Amendment Rules, 2022
Acc.No.18718, Delhi: Vinod Publications (P) Ltd 354.36 BAR
P23 (C54)

40. | Seth Karnika Dr Computers, Internet and New Technology Laws | 2022
Acc.No.18719, Haryana: LEXIS NEXIS 681.14 SET P22 B93

41. | Jaruhar, Manjari Madam Sir: the Story of Bihar's First Woman IPS Officer | 2022
Acc.No.18720, Haryana: Penguin Random House India
92(JAR) JAR P22 (B104-B110)

42. | Gogoi, Ranjan Justice for the Judge: An Autobiography 2021
Acc.No.18721, New Delhi: Rupa Publications India Pvt. Ltd
92(GOG) GOG P21 (B104-B110)

43. | Chandrasekhar, KM | As Good as My Word a memoir 2022
Acc.No.18722, Haryana: HarperCollins Publisher India,

8-94 CHA P22 (B102-B103)

44, | Soonavala JK Supreme Court Criminal Digest 7™ edn. (4 Vol.) | 2022
Acc.N0.18723-26, Haryana: LEXIS NEXIS 343 SOO P22
(C86-C88)

45. | Taxmanns Law & Practice of Insolvency & Bankruptcy (Two Vol. Set) | 2022
Acc.N0.18727-28, New Delhi: Taxmann Publication (P) Ltd.
347.736 TAX P22 (C14)

46. | kheraR C Delhi High Court Rules Practice and Procedure (2 Vol. Set) | 2022
Acc.No.18729-30, Delhi: Allied Book Company, 347.991 KHE
P22 (C32-C33)

47. | Gupta Rajeev & Commentary on the Delhi Rent Control Act, 1958: Act, | 2022

Gupta Archit 1958: Protection & Eviction
Acc.No.18731, Delhi: Delhi Law House, 336.213.1 GUP P22
(D11-D14)

48. | Markanda, PC & Law Relating to Arbitration and Conciliation 2022

Others Acc.No.18732, Haryana: LexisNexis, 347.996 MAR P22
(C34)
49. | Markanda P C (Dr) Law of Contract (2 Vol.) 2022




Acc.No.18733-34, Gurgaon: Thomson Reuters, Legal 347.4
MAR P22 (C3-C5)

50. | Bharadwaj, KK Commentary on Law of Dishonour of Cheques | 2022
Acc.no.18735, Delhi: Whiteshmann Pub Co 347.745.1 BHA
P22 (C14)
51. | GuptaSN Law Relating to Guarantees: With Proformas of Bank | 2022
Guarantees and Indemnity Bonds
Acc.N0.18736, Haryana: LEXIS NEXIS 332.1:34 GUP P22
(D8-D9)
52. | Katriar, Sudhir Kumar | Saga of the Three Top Courts of India (2 Vol.) | 2022
(Justice) Acc.No.18737-38, Haryana: Oak Bridge Publishing Pvt. Ltd.
347.991(54) KAT P22 (C32-C33)
53. | MALIK Commentary on Protection of Women from Domestic | 2022
Violence
Acc.No0.18739, Delhi: Delhi Law House, 396 MAL P22 (B63-
B74)
54. | Singh, Pramod A to Z The Rights & Privileges of an Accused Acc.No.18740, | 2022
Kumar (Dr ) Delhi: Whitesmann Pub Co 342.7 SIN P22 (C75-C76)
55. | Shrivastava, Commentary on the Protection of Children from Sexual | 2022
Deepshikha Offences Act, 2012
Acc.No.18741, Delhi: Whitesmann Pub. Co.
3-053.2 SHR P22 (D93-D96)
56. | Tyagi, SP Criminal Trial: Law, Practice and Procedure (2 Vol.) | 2022
Acc.N0.18742-43, Delhi: Vinod Publication (P)Ltd 343.13
TYA P22 (C100-C101)
57. | Singh, Pramod A to Z of Laws on Bails 2022
Kumar (Dr) Acc.No.18744, Delhi: Whitesmann Pub. Co., 343.126 SIN
P22 (C100-C101)
58. | Bloomsbury's Food Safety and Standards Act, 2006 with Rules and | 2022
Regulations
Acc.No.18745, New Delh: Bloomsbury, 351.77 BLO P22
(C50-C52)
59. | Tyaqi, SP Principles of Remand, Bails and Hand-Cuffing: Law of Bails | 2021
With Special Emphasis on Default Bail Anticipatory Bail
Parole
Acc.No.18746, Delhi: Vinod Publishing House, 343.126 TYA
P21 (C100-C101)
60. | Mehrotra, BN Commentary on Law Defamation, Damages, Malicious | 2022
Prosecution: Along with Especial Emphasis Upon, Social
Media Defamation, Hate Speech
Acc.No.18747, Delhi: Delhi Law House 343.631 MEH P22
C121
61. | Singhal, M L (Justice) | Commentary on the Protection of Children from Sexual | 2022
Offences Act, 2012: Along with the protection of children
from Sexual offences Rules, 2020
Acc.N0.18748, DELHI: Vinod Publication (P)Ltd 3-053.2 SIN
P22 D93-D96
62. | Gupta, Rajesh (Dr) Law of Notices with Electronic Notices 2022
Acc.N0.18749, Haryana: Lexis Nexis 354.36:34 GUP P22
(C54)
63. | Bhagat, Y P & Others | Laws on Dying Declaration in India and Abroad and other | 2022

statements made by the person dead or not available
Acc.No.18750, Delhi: Whitesmann Pub. Co.




343.292 BHA P22 (C110)

64. | AWASTHI, SK Central Civil Services Rules C.C.S. (C.C.A.) Rules: | 2022
Government Circulars, resolution, rules, notifications and
case-laws Updated & based on 7™ pay commission report
Acc.No.18751, Prayagraj: Skyline publications 35.08 AWA
P22 (C39-C42)

65. | Awasthi S K (Dr) Commentary on the Right to Fair Compensation and | 2023
Transparency in Land Acquisition, Rehabilitation and
Resettlement Act, 2013 (Act No. 30 of 2013)

Acc.No.18752, Prayagraj: Sweet & Soft, 347.235 AWA P23
(C1-C2)

66. | Tyagi, SP Exclusive Treatise on Marriage and Divorce Law in India | 2022
Acc.No.18753, DELHI: Vinod Publication (P)Ltd., 347.62
TYA P22 (C10)

67. | KOHLI, Sukhdev Crime, Prosecution & Defence Investigator's Guide | 2022
Acc.No.18754, New Delhi: Bright Law House 343 KOH P22
(C86-C88)

68. | Modi, Jaising P Textbook of Medical Jurisprudence and Toxicology | 2021
Acc.No0.18755, Haryana: Lexis Nexis 340.6 MOD P21
(D27-D36)

69. | Jain, Pramod CA Limited Liability Partnership: A Comprehensive Resource | 2022
Book Acc.No.18756, New Delhi: Corporate Law Adviser
338.7 JAI P22 (D15)

70. | Dey,DP Hindu Succession Act 1956 2022
Acc.No.18757, New Delhi: Eastern Law House, 347.65 DEY
P22 (C11)

71. | Bhagat, Y P & Ors. Proof of Electronic Evidence along with Commentary on the | 2022
Information Technology Act, 2000
Acc.No0.18758, Delhi: Whitesmann Pub. Co., 335.436 BHA
P22 (C54)

72. | Pal, Samaraditya Law Relating to PUBLIC SERVICE 4% Edition 2021
Acc.No.18759, Haryana: Lexis Nexis, 35.08 PAL P21
(C39-C42)

73. | Prasad, Kameshwar White Collar Crime 2022

(Dr) Acc.No.18760, Delhi: Whitesmann Pub., 343.98 PRA P22
(C130-C132)

74. | Capitals Delhi Jail Manual: Containing: Delhi Prisons Act, 2000 & | 2022
Delhi Prisons Rules, 2018
Acc.No.18761, Delhi: CAPITAL PUBLISHING HOUSE,
343.811 CAP P22 (C122-C125)

75. | Gupta, Kamal Mohan | Defence Against False Rape Cases 2022
Acc.No.18762, Delhi: Whitesmann Pub 343.54 GUP P22
(C115-C118)

76. | Balaji, P B & Gayatri, | Law of Wills- A Handbook 2022

RV Acc.No.18763, CHENNAI: Associated Book Co 347.67 BAL
P22 (C11)
77. | GUPTA, VIRAG Manual on Telecom Regulatory Authority of India Act, 1997 | 2022

along with Rules and regulations, tariff orders, National
telecom policy and National Digital Communications policy,
2018

Acc.No.18764, New Delhi: Commercial Law Pub. (India) Pvt.




Ltd 351.817 GUP P22 (C53)

78 forest, IR & SIRITAT 2020
Acc.No.18765, New Delhi: Vani Praakshan, 8-32 LIM P20
(B50-B60)
79 | e 2 3T b1 e AyaTe, RIUH SR HRe 8 1 o 2022
’ Acc.No.18766, New Delhi: Vani Praakshan, 323.1:294 THA
(P22 B26)
80. TR, TRE G-SFUG HedTult: STLUTC AT 2022
Acc.N0.18767, New Delhi: Vani Praakshan 8-31 PAG P22
(B45-B49)
81. | Roy, Anupama Citizenship Regimes, Law, and Belonging: the CCA and the | 2022
NRC
Acc.No.18768, U.K.: Oxford Uni. Press 342.71 ROY P22
(C77-C78)
82. | Baecker, Ronald M Computers and Society: Modern Perspectives | 2019
Acc.No.18769, U.K.: Oxford Uni. Press 681.14 BAE P19
(B93)
83. | Fishman Ray & Corruption: What Everyone Needs to Know 2017
Golden, Miriam A Acc.No.18770, U.K.: Oxford Uni. Press, 343.352 FIS P17
(C112-C113)
84. o HEd ¢ 3R 2022
Acc.No. 18771, New Delhi: Vani Praakshan, 8-1:396 ANA
P22 (B43-B44)
85. Wdiid [SI§(4 Vol. Set) 2012
R Acc.No0.18772-75, New Delhi: Peacock Books, 8-1 BIB P12
(B43-B44)
86. | Chakravarty, Populism and its Limits: After Articulation 2021
Prasanta Acc.No.18776, New Delhi: Blooms Bury 325.32 CHA P21
(D122-D124)
87. el S e e e e " ~ 2021
Acc.No.18777, New Delhi: Vani Praakshan, 577.8 VAN P21
(B75-B76)
88. Rt T = 2022
Acc.No.18778, New Delhi: Vani Praakshan, 8-31 LIM P22
(B45-B49)
89. . . . 2022
Furdl, e FUR Hohe H Well: sficiad W far
Acc.N0.18779 New Delhi: Vani Praakshan, 323.2 TRI P22
(B26)
90. | JAIN,PC Senior Citizens: Hardships, Hassles and Happiness | 2017
Acc.N0.18780, New Delhi: Peacock Books, 3-053.9 JAI P17
(D93-D96)
91. " 2020
TSR, SR TPt I BT HERAT (ITUN)
Acc.No.18781, New Delhi: Vani Praakshan, 8-31 NAD P20
B45-B49
92. el e : 2021
Acc.No.18782, New Delhi: Vani Praakshan, 8-31 NAD P21
(B45-B49)
93. el e | 2020

Acc.No.18783, New Delhi: Vani Praakshan, 8-31 NAD P20




B45-B49

94. | Ananda, Sri Swami Vivekananda the Complete Biography (4 Vol. Set) | 2022
Acc.No.18784-87, New Delhi: Atlantic Publishers &
Distributors (P) LTD., 92(VIV) ANA P22 (B104-B110)
95. | Lale, Chitra G 6 Spheres of Life: Unlocking the Door to Success and | 2010
Happiness
Acc.No.18788, New Delhi- Peacock Books, 159.928.23 LAL
P10 (D81-D82)
96. | Devi, Mahashweta Queen of Jhansi 2018
Acc.No0.18789, Culcutta: Seagull Books 8-31 DEV P18
(B96-B98)
97. | Singh, Manpreet J Sikh Next Door: An Identity in Transition 2020
Acc.No.18790, New Delhi: Bloomsbury, 294.38(091) SIN
P20 (D89-D91)
%8. foafan, gta dadid 4 hagd ad ! 2019
Acc.No.18791, New Delhi: Atlanatic Publishers, 396 BIS P19
(B39-B40)
99. | Srivastava, Sushil Wonders of Prana Healing 2018
Kumar Acc.No.18792, New Delhi: Peacock Books , 294.527 SRI P18
(D89-D91)
100. | Venkatkrishnan, Sri Yoga for Stress Management 2008
Acc.No.18793, New Delhi: Peacock Books, 294.527 VEN P8
(D89-D91)
101. | Brownlee, Kimberley | Being Sure of Each Other: An essay on social rights and | 2020
freedoms
Acc.No.18794, U.K. Oxford Uni. Press, 342.7 BRO P20
(C75-C76)
102. | Dziedzic, Anna Foreign Judges in the Pacific 2021
Acc.No.18795, U.K. Hart Publishing, 347.962 DZI P21 (C31)
103. | Rutherford, Joan & Mental Disorders, Mental Iliness and the Family Court: A | 2021
Others reference guide for non-medical professionals
Acc.N0.18796, New Delhi: Bloomsbury Professional
616.89:347.61 RUT P21 (B85-B87)
104. | Mitsilegas, Valsamis Court of Justice and European Criminal Law: Leading cases | 2021
& Others in a contextual analysis
Acc.N0.18797, New Delhi: Hart Pub. , 343 MIT P21
(C86-C88)
105. | SINGH, Rabinde Unity of Law 2021
Acc.No0.18798, New Delhi: Hart Publishing, 340 SIN P21
(D27-D36)
106. | Nappinai, N S Cyber crime Stories & the Law: CSassy Tales Acc.No.18799, | 2022
Haryana : Oak Bridge Publishing Pvt. Ltd., 681.14 NAP P22
(B93)
107. | Frouville, Olivier DeS | From Cosmopolitanism to Human Rights 2021
Acc.No.18800, New Delhi: Hart Pub., 342.7(100) FRO P21,
F(A13-A14)
108. | KUMAR, Pankaj & Issues in Law and Public Policy on Contract Labour in India: | 2018
Singh, Jaivir Comparative Insights from China
Acc.No.18801, Singapore: Springer, 331 KUM P18 (D1-D7)
109. | Luyt Russell & Starck | Masculine Power and Gender Equality: Masculinities as | 2020

Change Agents




Kathleen

Acc.No0.18802, Singapore: Springer, 396.2 LUY P20
(B63-B74)

110. | Hadjigeorgiou, Nasia | Protecting Human Rights and Building Peace in Post- | 2020
Violence Societies
Acc.No.18803, New Delhi: Hart Pub., 342.7(100) HAD P20,
H(A17-A18)
111.| Fraser, Julie Social Institutions and International Human Rights Law | 2020
Implementation: Every Organ of Society
Acc.No0.18804,New  Delhi:  Cambridge  Uni.  Press
342.7(100):347.99 FRA P20, F(A13-A14)
112. | Briere, Chloes External Dimension of the EU’s Policy against trafficking in | 2021
Human Beings
Acc.No.18805, New Delhi: Hart Pub 343.54 BRI P21 C115-C118
113. | Forsyth, Anthony Future of Unions and Worker Representation: the digital | 2022
picket line
Acc.No.18806, U.K. Hart Publishing, 331 FOR P22 (D1-D7)
114. | Gordon, Michael & New Labour Constitution: Twenty Years on 2022
Tucker, Adam Acc.N0.18807, New Delhi: Hart Publishing, 342 GOR P22
(D45-D66)
115. | Groves Matthew & Ombudsman in the Modern State 2022
Stuhmcke Anita Acc.No.18808, New Delhi: Hart Pub. 351.96 GRO P22 (C53)
116. | Roger, Charles B Origins of informality: Why the legal foundations of global | 2020
governance are shifting and why it Matters
Acc.No.18809,U.K. Oxford Uni. Press, 006.032 ROG P20
D67-D69
117. | Callaghan Rachel Values in the Supreme Court: Decisions, Division and | 2021
Cahill-O Diversity
Acc.No.18810, New Delhi: Hart Pub., 347.962 CAL P21 C31
118. | Panduranga S How to win murder Cases 2022
Acc.No.18811, Delhi: Capital Law House 343.13 PAN P22
C100-C101
119. | Thakker, CK Commentary on the Constitution of India: including | 2023
(Justice) summary of constituent assembly debates under relevant
articles
Acc.No.18812-14, New Delhi: Whyets & Co., 342(54) THA
P23 (D45-D66)
120. | Modaks, Anoopam Commentary on Civil Procedure Code, 1908 (2 Vol. Set) 2021
Acc.No0.18815-16, Delhi: Vinod Pub House, 347.9 MOD P21
(C19-C24)
121.| Ambedkar, BR (Dr) | Constitution of India: (105" Amendment) Act, 2021& Article | 2022
370 by J&K Reorganisation Act, 2019 W.E.F. 31.10.2019
Acc.No.18817, Delhi: Young Global Publications, 342(54)
AMB P22 (D45-D66)
122. | Valmiki Ramayana: the great epic of ancient India 2021
Acc.No.18818, U.K. Flame Tree Publishing, 291.18 VAL P21
(B83-B88)
123. | Ryder, Rodney D & Artificial Intelligence and Law: Challenges Demystified 2022
Naren, Nikhil Acc.No0.18819, Delhi: Law & Justice Publishing Co. 681.14
RYD P22 (B93)
124. | Shandilya, Vivek Commentary on Narcotic Drugs & Psychotropic Substances | 2022

Act 1985 (Act No.-61 of 1985) NDPS (Amendment) Act,
2021
Acc.No.18820, Delhi: Lexman, 351.761 SHA P22 (C49)




125.

Mulla

Commentary on Law of Evidence (2 Vol.)
Acc.N0.18821-22, New Delhi: Delhi Law House, 347.94(54)
MUL P22 (C27-C30)

2022

126.

Garg, Shashank

Arbitrator’'s Handbook
Acc.No.18823, Haryana: Lexis Nexis, 347.918 GAR P22
(C25)

2022

127.

Stammler, Rudolf

Theory of Justice
Acc.No0.18824, Delhi: Law & Justice Publishing, Co 340.114
STA P22 (D27-D36)

2022

128.

Mishra, L N

Little God
Acc.No.18825, New Delhi: Peacock Books, 8-31 MIS P11
(B95-B98)

2011

129.

Varghese, Alexander
P

Pearls of Wisdom
Acc.No.18826, New Delhi: Peacock Books, 030 VAR P10
(B1-B18)

2010

130.

Kapoor, Ria

Making Refugees in India
Acc.No.18827, U.K. Oxford Uni. Press, 341.43 KAP P22
(D37-D44)

2022

131.

DEVI, Mahasweta

Death do us Part
Acc.No0.18828 Calcutta: Seagull, 8-32 DEV P21 (B99-B100)

2021

132.

Mittal, J P

God Made the Man and Man Made the Gods
Acc.N0.18829, New Delhi: Peacock Books, 29(54) MIT P10
(D83-D88)

2010

133.

Lawrence, D H

Rainbow
Acc.N0.18830, New Delhi: Peacock Books, 8-31 LAW P21
(B45-B49)

2021

134.

Lawrence, D H

Sons and Lovers
Acc.N0.18831, New Delhi: Peacock Books, 8-31 LAW P21
(B45-B49)

2021

135.

&G, e

YR GAS A YaY: GrAT=T 309 Ud iRIab! 50 e
Acc.N0.18832, New Delhi: Vani Prakashan, 8-4 HAS P22
(B57)

2022

136.

&l YA

e forare &t y-eaen
Acc.N0.18833 New Delhi: Vani Prakashan, 491.43 DUT P22
(B41)

2022

137.

RN, HAT T

Zferd IE-HHR-01 78 TAfH (gfera anfea)
Acc.N0.18834, New Delhi: Vani Prakashan, 362.5 CHA P22
(B38)

2022

138.
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